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Applicant (s) 
	 Respondent (s) 

Advocate for Applicant (s) 
	 Advocate for Respondent (s) 
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tion'ble Mr. S. Dayal, A•M. 

Hon Ible Mr, S•K•I. Naqvi 

The list has been revised. one 

appears for the applioarrt. 711 case 

is disnissed in default and f 	non 

prosecution. 
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